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Shri Reda: One of the purposes of 

lignite was to manufacture briquettes 
for use as fuel. In view of th(' 
shortage of fuel in the ci tics of 
Madras, Bangalore, Hyderabad, etc., 
may I know why lignite is not yet 
used for the manufacture of briquet-
tes? 

Shri K. D. Malaviya: We have a 
programme of briquetting the lignite. 
About 1.4 million tons of lignite will 
be produced for briquetting purpose!;. 
This is also very much in our pro-
gramme. 

Shrl Reda: When the programme is 
already there, why has not the manu-
facture yet started? 

Shri K. D. Malaviya: The entire 
lignite exploitation programme is 
under way. In order to produce 
about 3.5 million tons of lignite, we 
have to remove about 27 m'iIlion cubic 
yards of overburden. Out of that 
about 22 million have already been 
removed. When the balance of ~ 
million cubic yards of overburden art: 
also removed, we shall start produc-
ing lignite in a few months. 

Shrl Dasappa: May I know how far 
behind the schedule we arc so far a_ 
removIng the overburden is concern-
ed, what was the original schedule and 
what is the revised schedule now? 

Shrl K. D. Malavlya: I have not gOt 
the schedule of removal of overbur-
den. I will require notice. 

Shrl P. C. Borooah: The hon. Minis-
ter was just telling the House that 
there was delay in supply of Soviet 
certain equipments. May I know 
what was the cause of this delay? 

Shrl K. D. Malaviya: When equip-
ments have to arrive from abroad, 
there are 50 many factors which have 
to be taken into account. We have 
to depend upon delivery from foreign 
countries. Therefore, sometimes del,,:: 
becomes unavoidable. 

Shri Namblar: Are we to take it 
that because the construction of the 
power house is not yet complete, fur-
ther digging of lignite has been stop-
ped or is it due to any othcr reason? 

Shri K. D. Malaviya: No, no. The 
power generation programme is going 
on according to schedule. The first 
thermal power station of 50 MW units 
will start functioning next month or 
June. 

"Birla Planetarium in Calcutta" 

·315. Shri R. N. Mukerjee: Will 
the Minister of Scientific Research 
and Cultural Mairs be pleased to 
state: 

(a) whether the Birla Planetarium 
in Calcutta has been set up and is 
projected to be run independently of 
any control or interest by the Govt. 
of Lndia; and 

(b) whether there are any other 
scehmes regarding Planetaria in other 
cities of the country? 

The Minister of Scientific Researcb 
and Cultural Aftairs (Shri RumayuR 
Kabir): (a 1. It is understood that thl' 
Birla Planetarium in Calcutta is near-
ing completion. The Govt. of India 
have no control over or interest in i~. 

(b) A small planetarium, which 
was given as a gift by the German 
Democratic Republic in 1955, has 
been set up in the National Physical 
Laboratory, Delhi. According to 
available information, Patna Univer-
sity contemplates the setting up of a 
Planetarium. There is no information 
about any new Planetarium from 
other State. 

Shri H. N. Mukerjee: May I know 
iC the the German Democratic Re-
public offered facilities for the erec-
tion of a planetarium i.n CalcuWI first 
of all to the Government of India and 
it was the apathy of the Government 
of India which enabled the Birlas to 
get into the picture and get c'lntrol 
of this planetarium? 

Shri Rumayan Kabir: We have no 
information about the German De-
mocratic Republic offering ;my other 
planetarium either to the GGvem-
ment of India or to Mr. BirIa. 

Shrl H. N. Mukerjee: In view of the 
statements which we have neen pub-
li~hed in thc bulletin issued by the 
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Germllln Democratic Republic's trade 
representative in New Delhi, where 
offer of facilities for erection of tt 
planetarium in Calcutta was publicly 
announced, may I know if Govern-
ment practised certain inefticien'!y i·n 
this regard so that this matter went 
outside the orbit of Government C011-
trol? 

Shri Rumayun Kabir: have 1.1-
ready stated in part (b) of my repl~' 
that one planetarium was offered and 
accepted, and it has been oet up in 
the National Physical Laboratory, I 
think the hon, Member is mixh;g up 
two different things, 

Shri R. N. Mukerjee: The Blria 
Planetarium is being set up in Cal-
cutta on land which belongs '0 the 
Government of India, Defence Minis-
try. May I know whether all th(:se 
procecdings went on because the 
Birlas were in the picture without the 
knowledge of the hon. Minister over 
there? 

Shri Rumayun Kabir: My han. 
friend is making certain suggestions, 
The land has been leased by the West 
Bengal Government at a nominal rent 
of one rupee for the first len veal's 
and afterwards a fixed rent of 
Rs, 1665 for the rest of the period. 

Shri Hecla: May I know whether 
the Birlas have consulted the Minis-
try of Scientific Research in letting 
up their planetarium; if so, what is 
the total cost of it? 

&hrl Rumayun Kablr: As I have 
stated earlier, the Government of 
India have not come imto the pirturc:, 
We have been informed by the West 
Bengal Government that discussions 
have taken place with them, It will 
be used for the benefit of t'le public 
and conditions will be laid do\\'n by 
the Birla Education Trust with tht' 
approval of the Government of Indio. 
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Shri Rumayun Kablr: I c~nnot 

give the exact figure as to how much 
it will cost. The Patna University has 
secured equipment which would cost 
Rs. 43,984. I was once informed that 
a very small planetarium will cost 
a little over Rs. 50,000 so far as thc 
equipment is concerned. The total 
planetarium may cost roughly about 
Rs. 2 lakhs. Other State Governments 
have not approached us with such 
proposals till now. 

Shrlmatl Renu Chakravartty: May 
J know whether it is not a fact that 
the portion of the maicialn on which 
the planetarium is constructNi is the 
property of the Central Governmellt 
and the Central Government has lea.~· 
ed it to the West Bengal Governmp.nt 
so that the West Bengal Goverllment 
may give it to the Birlas? We are 
absolutely surprised at the answer 
given that it belongs to the West 
Bengal Government. 

Shri Rumayun Kabir: r am not 
concerned with the proprietorship of 
the maidan. The information which 
I have is the one supplied to me by 
the West Bengal Government. Fer 
information on whether this land 
originally belonged to the Govern-
ment of India and was then leased to 
the West Bengal Government, a Ee-
parate notice be given to the appro-
priate MInistry. 

Shrl R. N. Mokerjee: It 13 a pre-
sumption that the Calcutta maldan 
belongs to the Government 01 India 
and here is a Minister who B8YS he 
knows nothing about It. We want to 
know whether the West Bengal Gov-
ernment made over It on behalf of 
the Govel'lnment of India, as It does .. 

Mr. Speaker: But if the Minister 
says that he has no information about 
it, who is to give that Information to 
him? He will have to find it out. 

Shrl R. N. MukerJee: There arC' 
certain matters which are presumed. 
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You had been a judge, Sir, and Y,1U 
know what those things ar:~. 

Shri Humayun Kabir: Ther'J arc ail 
kinds of buildings in the maid:!I;. Tl:c 
Tagore theatre is being built then:!. 
Then there is an Akademi buil-:img 
and a catheiral. Therefore. t.he honble 
Member cannot expect the Minister of 
Scientific Research and Cultur,,1 
Affairs to know to whom the land 
belongs. For that he ~houk'. PHt ~ 
separate question to the aoproprial.c 
MiJIlistry. 
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The Minister of Scientific Research 
and Cultural Affairs (Shri Humayun 
Kabir): (a). Yes, Sir. Th", nam" is 
likely 10 bE' Tagore Rang~manr:h. 

I b) The g~age and the auditorium 
have been planned for mullipurpose 
usc like the regular theatre, (,oncert:>. 
danee periorma.,ces and !'pectnele~. 

Th:· CDst j, estimated at about R~. 15 
lakhs. 

(vI. It will have a scatin'~ capacity 
uf "bout 8000 persons for sp"ct~cle~. 
~'nr dance~ or the regular theat r'~ the 
" age and auditorium can be modified 
to seat. 5000 an1 13000 pf'rSOf.H rcs-
p('ctively. 

(ci J. Tlw theatre is expe~tecl ~u iw 
I r:ac1~' for singing plny~ by 15 Augu:;t. 
)(162. 
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